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Judgement

Sanjay Kumar Dwivedi, J

1. Mr. Rupesh Singh, learned counsel appearing for the appellant, after some argument, in order to search out his

remedy, has sought for leave of this

Court to withdraw this review petition with a liberty to make an objection against the provisional assessment.

2. Mr. Sachin Kumar, learned AAG-III, appearing on behalf of the respondents has submitted that there is no difficulty in

granting such liberty, but his

right may be reserved by raising all the legal, factual or the issue of the limitation.

3. Considering the submission made on behalf of the learned counsel appearing for the respondents, the instant review

petition being Civil Review No.

59 of 2022 stands dismissed as withdrawn with the aforesaid liberty
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